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FOR'APPLICANTS(S) Adv. :- " Mr. B. P. Manna
FOR RESPONDENTS(S) Adv.: - None ‘

Notes of The Registry Order of The Tribunal

Heard Mr. B. P. Manna, Ld. counsel for the apphcant in MA,
who submits that he has filed this M.A seeking extension of
time to comply with the directions of the Tribumal and
submits that the M.A has become infructuous.

2. Accordingly, as submitted by Ld. counsel for the apphcant
we dispose of" the M.A as it has become mfructuous No
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